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SHRI BHASXARA PANTULA MOIIAN
MEMBER (J)
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ORDER
TCP 279lI&BC/NCLT/ MB/MAH/ 2017

1. The Learned Representative from both the sides are present.

2. Seeking adjournment.

3. Adjourned to 17.01.2018.

isd/- sd/-
BHASKARA PAIiTULA MOHAN

Member (Judicial)
Date:03.01.2018
U9

M.K. SHRAWAT
l,4ember (ludicial)

SHRI M.K. SHRAWAT
MEMBER (J)

Ultratech Cement Ltd.
v/s.

Ahinsa Buildtech Pvt. Ltd.


